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MINISTRY OF HOME AFFAIRS
NOTIFICATION
New Delhi, the 15th November, 2017

8.0. 3607(E).—In pursuance of sub-rule (b) of rule 3 of the Passport (Entry into Indha) Rules, 1950,
the Central Government hereby designates Vizhinjam Seaport of Kerala State as an authonzed Immigration
Check Post for entry into/exit from India of International ships/Cruise with valid travel documents.

[F. No. 25022/11/2009-Imm]
ANIL MALIK, Jt. Secy.
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NOTIFICATION
New Delhi, the 15th November, 2017

S.0. 3608(E).—In pursuance of Sub-Clause (2) of clause 2 of the Foreigners Order 1948, the Central
Government hereby appoints the FRRO Trivandrum as the "Civil Authority" for the purposes of the said
Order at Vizhinjam Seaport in the state of Kerala with effect from 20th November, 2017.

[F. No. 25022/11/2009-Imm|
ANIL MALIK, Jt. Secy.
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